
O.A.No.51/06 

Friday this the I 7 day of February 2006 

K.VVllson, 
Lighting Artist, 
Doordarshan Kendra, 
Thiruvananthapuram. 

2. 	MSritharan, 
Lighting Artist, 
Doordarshan Kendra, 
Thiruvananthapurarn. 

(By Advocate Mr.P.Santhosh Kumar) 

.Applicants 

Versus 

• 	
I. 	Union of India represented by the Secretary, 

Ministry of Information & Broadcasting, 
Government of India, New Delhi. 

The Director General, Prasar Bharati, 
Broadcasting Corporation of India, 
Doordarshan Kendra, New Delhi. 

The Director, 	 1- 
Doordarshan Kendra, 

• 	Kudappanakunnu, Thiruvananthapuram - 43. 	.. .Respondents 

• 	(By Advocate Mr.N.N.Sugunapalan,Sr.) 

This application having been heard on 171  February 2006 the 
Tribunal on the same day delivered the following: 



a 

.2. 

When the matter came up for hearing, counsel for the respondents 

submitted that the impugned order has since been recafled. Counsel for 

the apphcants agrees to the same. In these circumstances, the O.A. is 

dismissed as withdrawn. 

(Dated the I r day of February 2006) 

G E R G~E P~ AA R~A C~ K~E NJ SAT4~ 
ViCE CHAiRMAN 

20 


